
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

CORAM Present:

T.C.S.P. No. 315/(MAH)/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 03,01.2018

NAME OF THE PARTIES: M/s. India Intemational Film Advisors Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 ol lhe Companies Act 2013.

ORDER

TCSP No. 31s/230- cL-tlMBlI/AHl2017
TCSP No. 316/230-23rNCLT/MB/MAH/2017
TCSP No. 3171230-232/NCLT/MB/MAHi2017
TCSP No- 318/230-232/NCLT/MB/MAw2017
TCSP No. 319/230-23 2INCLT IMBIMAW2OTT

No.320/230-23 CLT
TCSP No. 321i230- CLT/MB/MAH/2017
TCSP No. 3221230-232lNCLT/MB/MAH/2017
TCSP No.323/230-232lN C LT/MB I M AH I 2017

No. 3241230-23rNCLT MB

Ol\,in8 to paucity of time, Iist this matter on 04.01.2018

SrJ/-
V. NALLASENAPATHY
Member (Technical)

sd/- I

B.S.V. PRAKASH KUMAR
Member (Judir:ial)

SHRI V. NALII.SENAPATHY
MEMBER (T)

S. No. NAME DESIGNATION SIGNATURE


